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Unaatborised Structures Opposite Boksro
General Hospital

4664. SHRI PIYUS TIRAKY : Will
the Minister of STEEL AND MINES be
pleased to state :

(a) whether it is a fact that there are
pumber of unauthorised garages constructed
in front of the Bokaro General Hospital,
in the public park, which creates nuisance ;

(b) if so, the details thereof ; and

(c) the action taken to remove these
unauthorised structures ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF STEEL IN THE
MINISTRY OF STEEL AND MINES
(SHRI YOGENDRA MAKWANA) : (a)
to (c¢) No unauthorised garages exist in
front of the Bokaro General Hospital .

However, Bokaro Stee! Plant employees
with the permission of the management,
have constructed temporary garages near
the residential area betwcen Bokaro
General Hospital and Sector-1V Houses.

Norms Fixed under Accelerated Rural
Water Supply Programme

4665. SHRI MULLAPPALLY RAMA
CHANDRAN : Will the Minister ot
AGRICULTURE be pleased to state :

(a) whether the State Government of
Kerala has applied for relaxation of the
norms fixed under the Accelerated Rural
Water Supply Programme (ARWSP) ; and

(b) if so, the details thereof and the
decision taken in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF
AGRICULTURE (SHRI JANARDHANA
POOJARY) : (a) Yes, Sir.

(b) The State Government has reques-
ted for approval for designing the rural
water supply schemes under the Centrally
Sponsored Accelerated Rural Water Supply
Programme for supply at 70 Ltrs. per
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capita per day or more depending on the
local demand for house connections and
the adequancy of the source of supply.
The suggestion of the State Goverpment
has not been accepted. Adoption of
liberal norm for house connections can be
permitted only after the objective of the
National Drinking Water Mission for
supply of safe drinking water at the exis-
ting norm of 40 Lirs. per capita per day is
achieved by the State Government,

Scientific Study of Film Viewers’ Reaction
to Film Censorship

_ 4666}. SHRI H,B. PATIL : Will the
Minister of HUMAN RESOURCE DEVE-
LOPMENT be pleased to state :

(a) whether Government arc conducing
a scientific study to ascertain film viewers’
reaction to film censorship and the Govern-
ment’s censorship policy ;

(b) if so, the method adopted for
ascertaining the views of the public ; and

(c) the present stage of the study ?

THE MINISTER OF STATE IN THE
DEPARTMENTS OF EDUCATION AND
CULTURE IN THE MINISTRY OF
HUMAN RESOURCE DEVELOPMENT
(SHRI L.P. SHAHI) : (a) to (c) At the
instance of the Central Board of Film
Certification, a study entitled “Film
Censorship : Viewers' Reactions’® was
conducted by Indian lnstitute of Mass
Communication, New Delhi, during the
period from 1979 to May, 1987. The
study was conducted by inviting response
of the viewers to a queslionnaire sent to
them. For ensuring a wide comprehensive
coverage, the country was divided into five
Zones, viz., Northern, Southern, Western,
Eastern and Central Zones. The Main
objectives of the study were to obtain film
viewers' reaction to the projection of sex,
violence and horror in Indian films and to
assess an impact of films on the audience
as well as study their viewing habits.

Import of Seeds

4667. SHRI SRIBALLAV PANIGRAHI:
Wil the Minister of AGRICULTURE
be pleased to state :





